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Shri Anamtrao Patil: May I know
whether, firsily, the Government pro-
pose to set up a co-operative news-

print factory in Maharashtra and,
secondly......

Mr. Speaker: No please; this is about
Himachal Pradesh. Now, I think, we
should go to the next question. Every
State will begin to :ome in now.

it 7w fowr « et arer o
19X QY I 6 dorrr 61 Fomt
g O F 9N T gtz -
& faaf ¥ fgarsre rerdle, o T
S FHI g F g <fwar #1E G
AT T WX T 99 & Haraw g O
FY fir IawT daE, T ddfae, da,
T, FE W W Tw F @€ ofi?
& ST wgaT g fF A 99 9%
ST § 41 AE WX 99 F A F
TR Y semaT g g ! feEw
Y TEAHE WX GAT TR #T 6
wufye Y § |1 Gw §n ?

W wwe w v ol
TR 99 ¥foen § 99 & qarfaw 9
fomraer WRw ¥ gl i AW T
Hhfaw § S @ FW A A g6,
g ¥ vy o gwar §)

oft ®o wro farlt : miy 7Y

wgET ¥ &g fw qgr W oF aw o
@ T e W F fad
& o s § fF oag few €9

AUGUST 11, 1967

Oral Answers

18768

¢ W T ¥ q9X A FTEW F9
e & s ?

sit werefty weftwgee ¢ 3w W
Y go dto ¥ qATH FT TTET § | TR
T 39 7 Mew e 9 9 § 6%
99 ¥ dfgw o g dEer w4
ST |

Flight of Technical know-how from
West Bengal

Suh

1

+
*1742, Shri D, N. Patodia:
Shri R. Barua:
Shri Samar Guha:
Shri M. L. Sondhi:

Will the Minister of Imdustrial De-
velopment and Company Affairs be
pleased to state:

(a) whether there is a tendency for
the flight of technical know-how from
Calcutta and West Bengal and thereby
impairing industrial production;

(b) whether any assessment has been
made about the loss of industrial pro-
duction in the country due to ‘Gherac’;
and

(¢) whether the industrialists in the
private sector have planned to shift
their industrial units to safer zone,
where the infection of ‘Gherao’ is not
very much perceptible?

The Deputy Mimister in the Migistry
of Imdustrial Development and Com-
pany Affairs (Shri Bhanu Prakash
Singh): (a) Tt is difficult to assess
the tendency but there is no intimation
regarding the flight of technical know-
how from Calcutta and West Bengal.

(b) It is too early to assess the loss
of industrial production as a result of
‘Gherao' movement.

(¢) Government have no informa-
tion.

Shri D. N. Patodia; Is the hon,
Minister aware that certain figures
were compiled by the Chamber of
Commerce stating that not only has
the Gherao resulted in production loss-
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of several crores of rupees but also
in losing several lakhs of man-hours
&and loss of revenue to the State run-
ning into several crores of rupees and
that the Gherao has now appeared like
a cancer in the industrial structure of
the country which is spreading from
West Bengal over to other States also?
Will the Government, therefore, ccn-
sider that in view uf these circum-
stances Gherao is declared illegal
because it is detrimental to industrial
production?

The Minister of Ladustrial Develop-
ment and Company Affairs (Shri F. A,
Ahmed): Regarding this wmatter a
statement was made by the Iiume
Minister and it has been made evident
that the nature of Gheraos which are
taking place is such that involves the
question whether there is an offence
committed under the Penal Code.
Actually, the nature of the Gheraos is
such that it is not necessary 1o declare
it illegal. This is a thing which comes
within the purview cf the Penal Code.
We are taking all the action necessary.
We are contacting the State Govern-
ments. I think, there is some improve-
ment so far as Gheraos are concerned.

Shri D. N. Patodia: The reply given
by the hon. Minister is not satisfactory.

An, hon. Member: So what?

Shri D. N. Patodia: I believe, he
wdoes not mean that wrongful eonfine-
‘ment of persons, their not being per-
mitted to go out, spitting on their faces
and inaction of the police in these
‘malters can be considered such which
are not offensive; thereforz, the nature
of Gheraos is positively such which
«demands stricter action and Govern-
ment should definitely consider taking
further steps. May I know, therefore,
‘whether the Government will examine
more in details the problem of Gherao
-and take a considered decision whether
Gheraos should be declared illegal or
mnot?

‘Shri F. A. Ahmed: So far as the
first part of the question is concerned,
the nature of the acts committed by
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these Gheraos, I believe, comes within
the mischief of the Indian Penal Code.
So far as the second part of the ques.
tion is concerned, Government is giving
consideration to this matter as to what
proper action should be taken to re-
duce this tendency.

Shri Hem Barua: May I tnow if the
Government have made any estimate
of the loss in industrial output as also
the loss in revenue due to the gheraos?
Is it & fact that industrial output in
West Bengal, due to gheraos, went
down by Rs. 20 crores, the Govern-
ment lost Rs. 5 crores in revenue and
3 million man-hours were lost?

Shri F. A. Ahmed: As I have pointed
out, no assessment has been made and
it is too early to make an assessment. .

Shri Hem Barua: How could it be too
early to make an assessment? Does
he want more gzheraos?

Shri F. A. Ahmed: The hon. Member
may please allow me to complete my
reply also. These assessments are
made quarterly, half-yearly or annual-
ly and when those figures... ...

Shri Piloo Mody: Supposing they
are made quinquennially, will you wait
for five years?

Shri F. A. Ahmed: . ....are avail-
able and the assessment is made, we
shall be able to know how much pro-
duction has gone down in the course
of a particular period. So far as in-
formation from various newspapers
and industries is concerned, some
people put it that nearly 20 per cent
of production has gone down and soimre
people claim that i¢ has gone down by
30 per cent or 40 per cent.

Shri Hem Barua: Therefore, you
should make the assessment.

Shri F. A. Ahmed: Yes. Unless and
until all the actual figures of produc-
tion for the relevant period are made
available to us, it will not be possible
for us to make tha assessment.
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Shri R. Barua: May I know whether
as a result of the present difficulties
prevailing in West Bengal, it is not
possible to put up new units of indus-
tries there and, if so, whether it has
also affected the employment potential
of the industrial sector?

Shri F. A, Ahmed: That is also a
very big question. So far as the
establishment of new units is concern-
ed, the hon. Member is aware that a
unit involving an investment of about
Rs. 25 lakhs requires no licence and
they can set up those units there, But
so far as units involving over that
amount are concerned, as the hon.
Member knows, there is a policy of the
Government that, while they consider
the applicetions from various quarters,
the question of regional imbalance is
also to be taken into consideration. On
the one hand, the people blam= the
Governmment for increasingz the indus-
trial units in sectors which are already
there and, on the other hand, the ques-
tion is put as to why this is not being
done.
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Shri Sradhakar Supakar: May 1
know if any study has been made as
to how far these gheraos have hLeen
able to reduce the regional imbalance
in the country so far as industrial de-
velopment is concarned?

Mr. Speaker: He is nc: able to
answer it.

Shri Sradhakar Supakar: I wanied
to know whether any sludy has teen
made about regionzl imbalance and
how far these gheraos have been uble
to reduce the regional imbalance so
far as industrial development is con-
cerned.

Shri F. A. Ahmed: The question ¢f
reducing the regional imbalance has
not been considered from the point of
view of gheraos, bui when we prenare
the report after two or three years, we
shall take into coasideratina whether
this has also had some effect in re-
ducing the regional imbalance.

Shri Virendrakminar Shah: The hon..
Minister's reply to an earlier guestion
about the flight of capital of new-
industries was rather vague. May I
know whether the Government is
aware that large companies like the
Union Carbide and many other com-
panies who wanted to instal some
additional capacities there and wko
have been given licences are now
having second thoughts absut instal-
ling these capacities for new plunts in
West Bengal, and if so, what steps
Government are taking to see that this.
does not happen?

Shri F. A. Ahmed: Tt is a fact that
some of these units are having sccond
thoughts so far es expansion of theie
activitles in that area is concerned.
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Shri Viremdrakumnr Shabh: What
steps are we taking abou: it?

Shri F. A. Ahmed: The Government
have brought this fact to the notice ef
the West Bengal Government,
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Shri Nath Pai: Is it a fact that
whereas some gheraos have their origin
in legitimate grievances of industrial
working class, some of the gheraos are
not so motivaled and some of them
tend to resemble dangerously some of
the not-so-savoury aciivities of the Red
Guards and has the Governmenti's
attention been drawn to this aspect?

Shri F. A. Ahmed: Yes Sir; it has
been drawn.

Shri Nath Pai: No Sir. My ques-
tion ......

Mr. Speaker: He says that their

attention has been drawn.

Shri Nath Pai: My question was like
this. Some of the gheraos are said to
be legitimate, activities of bona fide
trade unions, but some of them are not
so, and I wanted to know whether they
resemble some of the not-so-savoury
activities of the now notorious Red
CGuards. Do they resemble them or
not?

Shri ¥, A, Ahmed: The hon. Mem-
ber asked me whether our attention
}_la'd been drawn to this and I smid, Yes,
Sir’,

“Mr. Speiker: Mrs. Lakshmikan-
thamma,
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Shrimati Lakskmikanthamma: The
hon. Minister of State in the Ministry
of Industrial Development said at
Hyderabad that the Government was
proposing to constitute Nehru Peace
Squads for industrial peace,. May I
know whether Government propose to -
constitute such squads and if s0, when
they will finalise?

The Minister of State in the Minisiry
of Industrial Development and Com-
pany Affairs (Shri Raghumath Reddi):
If the hon. Member had correctly
understood what I had said, I men-
tioned at Hyderabad while addressing
the workers' meeting of the Heavy
Electricals about the idea of Nehru
Brigades like this: persons well known
for their work in the factory and who -
had made contributions in relation to
work should be given social recogni-
tion by way of constituting a brigade
which will be called Nehru Brigade.
It was an idea for examination. That
is all. I did not say that Government
was undertaking steps in that regard.

Shri Dattatraya Kunte: Is it a fact”
that according to the Government’s
policy, gheraos have not yet reached
the saturation point and, therefore, the -
Government is not making an assess-
ment?

Mr. Speaker: Mr. Basu.

Shri Jyetirmoy Basu: Those who:
have read the Article written by the
Special Correspondent of the London
Weekly know that there will be no
flying of capital from West Bengal be-
cause of raw materials, shipping
facilities and cheap skilled labour.
Under the circumstances ......

An hon. Member: Very cheap?

Shri Jyotirmoy Basu: Very cheap,
cheapest in the world. He does not
know.

Under the circumstances, may I
know, during the golden rule of Con-
gress, how many ghermos took place in.
the last thrre years, 1984, 1965 and:
19887
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Shri Indrajit Gupta; Is the hon.
Minister aware of the fact, and if he is
‘not, will he please get it corroborated
by his colleague the Labour Minis-
ter, that out of a total of 9,000 factories
registered under the Factories Acl in
“West Bengal, that the total number of
gheraos that has taken place up to
date is less than 400 and also that the
number of workers involved in stop-
pages of work and the number of man-
days lost were much higher last year in
Maharashtra than in West Bengal, and,
‘therefore, this panic about the flight of
-capital from West Bengal is grossly
-exaggerated?

Shri F. A, Ahmed: As far as I know,
<o far as Maharashtra is concerned, the
gheraos were not so voluminous and
were not for reasons which are very
well known to the hon. Member. As
far as the number is concerned, he can
settle it with those Members who think
that the number is very large.

Shri Indrajit Gupta: He is in the
Government and he must give us those
figures.
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Shri Piloo Mody: Government have
no idea about the number of nan-
‘hours lost. Government have no idea
sabout the amount of production lost,
«Government have no idea about how
qmany expansion schemes have been
«dropped or cancelled or postponed.
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Government have no idea as to what
the extent of brain-drain has been in
West Bengal. I would like to know,
since this insidious institution came
into our midst, what Government have
done in this respect to find out and
calculate the effectiveness or other-
wise of this weapon.

Shri F. A. Ahmed: If the hon. Mem-
ber is running away with the impres-
sion that Government have nc idea
about these matters, I do not know
how I can reply to the guestion.

Shri Piloo Mody: We have got this
impression only from his replies.

Shri S. Kandappan: While con-
demning gheraos in no uncertain
terms, we are guite aware, and I thiuk
the hon. Minister will also agree when
I say, that one of the major causes
for these gheraos is the 'ukewarm attj-
tude of Government in settling indis-
trial disputes. I would like to know
whether this particular Ministry has
taken any step in this regard in order
to see that proper justice is done to
the labour. ’

Shri F. A. Ahmed: Many of lhese
matters so far as disputes are concern-
ed come within the jurisdiction of the
State Governments, and whatever
assistance is called for from the Centre
in order to settle these disputes has
been given.

Shri Tridib Kumar Chaudhuri: I am
at some disadvantage in putting the
question which is in my mind, because
the hon. Minister has stated that he
has made no assessment of how many
industrial establishments have stopped
due to gheraos and what the loss of
industrial production is and so om.
But has he put himself in touch with
his counterpart in the West Bengal
Government and found out or taken
care to find out from him whether that
Government at least or at least his
counterpart in the West Bengal Guv-
ernment is very seriously concerned
about the loss in industrial production
due to gheraos or he is more conceia-
ed sbout the loss in industrial
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‘production and the industries that are
suffering due ‘'to the recession, parti-
<ularly the engineering ind: 'siries
-complex in ‘West Bengal round about
Calcutta and Howrah? May 1 know
whether there has been any .consulta-
tion in that regard?

Shri F, A, Ahmed: As T have soid, 8t
present we have no figures to mika a
proper assessmerit. The hion. Member
‘should realise that unless-and until the
figures of production are supplied. ...

Shri Ranga: The question is some-
‘thing and the answer is something
else. How ‘long could we remein
‘patient?

Shri F. A, Ahmedl: Uriless ‘and until
‘the production figures are supplied to
us, it is not possible for us to make
‘any assessment.

I had some tdlk with the Ministers
in the West Bengal Government on
the question of gheraos and they tell
me that accortling to their impression
the loss in production is not dne ‘to
gheraos.

Mr. Bpedker: He askedl aboul reces-
sion also,
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‘Shri Krishna EKuomar cChatterji: [s
the hon. Minister aware that \be
Labour Minister of West Benga: has
given moral support to gheravs and
has even said that if thiz means dis-
location of industry, he would oot
mind it because 1t is the right of
labour to gherao management for
redress of certain of their gricvances?

‘Shet F. A. Ahmed; It is a fact that
there is some claim for justification of
gherao on the ground that it is legiti-
mate for workers to resort to gheraos
to have their grievances redressed.

Shri 8. Kundu: Has the hon. Minis-
ter any information as to how mnny
Ministers at the Centire and in the
States have been gheraoed, if at all?

Shri F. A. Ahmed: I have no infor-
matton.
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. Shwi D. €. Sharma: Is it not a fect
that the concept of gherao has heen
given a philosophical end moral basis
like non-alignment, non-proliferation
and so on and that it is being openly
preached not only by the workers, not
orily by Ministers but also by Minis-
ter?’ wives not only in West Bengal
but flso in other States of India?
What is the hon. Minister going to do
to mip this evil in the bud because he



18779 Oral Answers
seems to be utterly unaware of what
is happening in this country so far as
gheraos are concerned?

Shri F. A. Ahmed: That part of the
function can be better performed by
my hon. friend by persuading other
people not to indulge in this activity.

Shri D. C. Sharma: I am not the
Minister. You are the Minister of
Industry. We made you Minister, but
you cannot perform your duty.

Shri Tenneti Viswanatham: As the
Minister has conceded that there is a
moral claim to start some gherazos st
least, has he defined a limit beyond
which gherao becomes illegal and be-
low which it becomes legalised?

Shri F. A. Ahmed: I have not claim-
ed justification for it; some people
claim it.

Shri J. B. Kripalani: If I mistake not,
the Minister said that in certain cases
gheraos are justified.

Shri F. A. Ahmed: I have net said
that.

Shri J. B. Kripalani; May I laew if
that is his view or that is the view of
the Cabinet?

Shri F. A. Ahmed: I anmr sorry if that
has been misunderstood. What I said’
was that some people claim that it is
justified.

Shri Ranga: May I draw your atten-
tion to the impropriety of the parti-
cular answer that the hon. Mimster
has repeated three times” He must be
aware now how a wrong impression
has come to be created, and he should
take himself more seriously, and not
simply be content with saying that
some people are saying so. Some
people say that to murder is good:
Then what does that mean? The
impression will naturally be created’in
the country that to murder iss a good'
thing in some cases. Does the Minis-
ter think so? ‘
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Shri F. A. Ahmed: May I just say”
that the question was framed in such:
a manner if that was the view of the
Labour Minister of West Bengal. I’
said: yes, there is a claim on the vart
of some people who say so.
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